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AMI/ORDER

Per Sanjay Garg, Judicial Member:

The present appeal has been preferred by the Revenue against the
order of the Learned Commissioner of Income Tax (Appeals)-11, Ahmedabad
[hereinafter referred to as ‘CIT(A)’] dated 27/01/2025 for Assessment Year
(AY) 2015-16.

2. At the outset, the Ld. DR stated at bar that the Revenue under some
misimpression filed two appeals against the same order of the Ld.CIT(A)
dated 27/01/2025 in relation to AY 2015-16. He has further submitted that
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one of the said appeals has already been decided by the Co-ordinate Bench of
the Tribunal vide order dated 26/08 /2025 in ITA No.654/ Ahd/2025. He has
also produced the copy of the order of the Tribunal dated 26/08 /2025 (supra).

3. Considering the above circumstances, this appeal of the Revenue has
become infructuous and the same is, accordingly, dismissed. However,
dismissal of the present appeal will not have any bearing on the order of the

Tribunal dated 26/08/2025 passed in ITA No.654/ Ahd /2025.

4. With the above observations, the appeal of the Revenue is hereby

dismissed.
Order pronounced in the Open Court on 18/09/2025.
Sd/- Sd/-
(Annapurna Gupta ) ( Sanjay Garg)
Accountant Member Judicial Member
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